In the Central Adminlstratlve Trlbunal
Calcutta Bench
OA Ne.262 of 1997
) Present : Hén'hle Mr. D. Furkayastha, Judicial Member
- Hon'ble NMr, B.F. Singh, Administrative Member

N

Liaquet Ali Khan

. ~ VS -
:' Department of Pest
’;’ -,
Y * For the Applicant : None
‘ For the Respondents: Ns. B. Ray, Advocate
Hearcd on : 18—0241999 ’ BateQGf Judgement : 19-02-99
OR’RDER |

D. PURKAYASTHA, JWi

None appears on behalf of the appllcant. 1e. Advocate ks,
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Ray appears on behalf of the reSp@ndents. *Se, applicetion is dis-

missed for default of the applicant.,
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